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I. the Chairman of the Committee on Private Members' Bills and Resolutions 
having been authorised by the Committee present on their behalf thia their Twentieth 
lleport. 

i. The Committee met on the 23rd April, 196~ to axuider allotment of time to the 
Resolutions set down in the List of Busine• for Friday, the 26th April, 1963. 

3. The Members whose regoJutiona had been included in the List of Bmiriea11 for 
the 26th April, 196S had been invited to present their views on the reaolutions before 
the Committee. Shri A. K. Gopalan attended the sitti.. • 

4. The Committee recommend the allocation of time as follows :...,.. 
{1) Resolution regarding Defence of India Act; 2 houn 
(2) Resolution regarding Pensions for Armed Services. 
(J) Resolution regarding Tax structure. 
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N'F.W DELHI; 
-;ffni/ 23, 19'5 . 
'•i1afJ1a s. itU <i4h)-

S. V. KRISHNAMOORTHY RAO, 
Chairmani, 

Committee on Privat~ Members' Bills and Resolutions. 
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